REPORT OF COMMITTEE ON THE WELFARE OF SCHEDULED
CASTES AND SCHEDULED TRIBES
# GO AT AHNE (VTTRI): AERE, F SRE Sid ] % SR SEer &
0] T AT & e, 2008 @ FRTT & et e, 192 i AR RISANS! & 377 ART= SR 4
AR Pleree &) ue uf (el e fagl =) o1 g2 Ux e g

STATEMENTS OF COMMITTEE ON THE WELFARE OF SCHEDULED
CASTES AND SCHEDULED TRIBES
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(i) Final Action Taken Statements of the Government on the recommendations/ observations
of the Committee cantained in Chapter | of their Twenty-third Repart (Fourteenth Lok
Sabha) on "Reservation for and Employment of Scheduled Castes and Scheduled Tribes
in Gentral Board of Direct Taxes (CBOT)".

(i) Final Action Taken Statements of the Gavernment on the recommencdations/ obaervations
of the Committee contained in Chapter | of their Twenty-fifth Report (Fourteenth Lok
Sabha) on "Reservation for and Employment of Scheduled Castes and Scheduled Tribes

in Syndicate Bank and credit facilities provided by the Bark to them.”

STATEMENTS BY MINISTERS

Status of Implementation of the recommendations contained in the Twenty-sixth, Thirty-first and
Thirty-fifth reports of the Department-Related
Parliamentary Standing Committes on
Social Justice and Empowsrment
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Status of Implementation of the recommendations contained in the Twenty-fifth
and Twenty-sixth reports of the Department-Rslated Parliamentary
Standing Committee on Coal and Stesl
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Status of Implementation of the recommendations contained in the Twenty-sixth report of the

Department-Related Parliamentary Standing Committes

on Chemicals and Fertilizers

THE MINISTER CF STATE IN THE MINISTRY OF PARLIAMENTARY AFFAIRS (SHRI V.
NARAYANASAMY?) ¢ Sir, an behalf of Shri B. K. Handigue, | make a Statement regarding status of
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